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T.A, No.24 of 1997

(CO No.5109-w/86)

Present:

CENTRAL ADMINISTRATIVE TRIBUNAL

Hon'ble Dr, B.C. Sarma, Administrative Member

Hon'ble Mr. D. Purakayastha, Judicial Member

2. Sri Dilip Kumar Das, sen of B

CALCUTTA BENCH : é

Sri Nihar_Ranjan'Rey; son ef
»late'Jagat Bandhu Rey, .

G Nm. 169, .R-3 Market,'Chittaranjan,‘

. 5ri Mzhadev Chandra Daé,' : ) {
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G No. 168, R-3 Market, Chittaranjan,,
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- Sen ef late Madhusudan Dag Gupta,

4.
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 Sri RarendralNath‘ng.

7.

-9,

G Ne, 199, R-3 Market, Chiggaranjan

Sri Nitigh Chandra Bhattachargee,

”an @f late Satish Chandra Bahatacharje( '};

Sri Pran§h~Chandra Bas.Gupta,

Sri Ram Singh, sen of

late Hari Singh,

GeNas 172, R-3 Market, Chittaranjan,

Sri Tarit Kumar R9y, sen ef

[ Ne. 230, R-S-Mérket, Chittaraﬁjen.

Smt. Pfiya Bala Paul, wife of

Sri Birendra Chendra Paul,

G.Nc. 188, R-3'Market, Chittaranjan.

Smt..RanU'Mukherjau, wife of
late Har1 Sadan Mukher1ee,

G. NG. 189, R-3, Marke t, Chittara_njan.
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G Na. 185 R-3, Market, Chittaranjan,

Gagneswar Mendal, gen of
late Kemeli Mangal, =~ |

G.Ne. 186, R-3 Market, Chittaranjan,
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Sri Menej Kumar Ghase, san of
late Gaaesh Chandra Ghese,

G.Na. 193,‘R-3’Market;.Chittsranjan.

Sri Bhela Singh, sen af
late Gabinda Singha,

G.Nes 174, R-3‘Market,'Chittaranjan.

Sri- Jitendra Nath‘Haldgr,‘sen of
Sri.Burendra'Nath‘Halder,

G.Ne,. 189, R-3 Market, Chittaranjan

Sri Shib Sankar Paul Chéndhury, san aof
Sri Rabindra Mchan Paul Chawghury,

GeNes 173, R=3 Market, Chittaranjan.

Sri Nikhil Chandra Sarkar, sen of

late Nibaran Chandra Sarkar,

GoNe. 135, R-3 Market, Chittaranjen.

Sri Mﬁnik Ddtta, senAaf
Manbranjaﬁ Kumar Sutte,

G. Ne. 140,AR-3AMarket,"Chittsrahjan.

Sri Asit Chakrabarty; san of
Sri Amal Chandra‘Chakraberty,

G.Na.')as, R-3 Market, Chittaranjan.
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¢ .‘ 17. Sri Manindra Chandra Saha, sen of
/// } : late Chandra Kumar Saha,.

G.No.192, R-3 Market, Chittaranjan,

vesesssesssss  PETITIONERS,
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. =Versus-

1. Unien eof India, sarviée thraugh the
Secretary, Ministry of Railway, Rail

Bhawan,’New Delhi.

2. General Manager, Chittafanjan Locamotive

‘Werks, Chittar@njan, Dist. Burdwan,’

' -~ 3, Public Relation and Estate Ufficer,
Chittaranjan Lecomstive Werks, Chitteranjan
Y _' o Dist, Burdwan,

>

4, Financial '‘Adviser and Chief Acceunt”

-

| Officer, Chittéranjan Locometive Werks,

For the Applicant : Nong "~  ——— - -- -
For the Respondents: None

Heard on 18,12.1997 Date of order: 18.,12.1997

Contd...6/-




B.C. Sarma, AM

When the matter was called for the second time at 1255

pm none appears for the applicants. None of the applicants was also ‘
{

present in the Court. We find that after the transfer of the case

to this Tribunal a notice was duly sent 5.8.97 by registered post

none

to all concerned intimating the date of hearing. Despite that
appears for the applicants for the last three consecutive occasions.

We are, therefore, satisfied that the applicants are no longer

interested in prosecuting the case. The application is, therefore,

dismissed for default. None appears for the respondents as well.
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